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(By Hon»3ustice K«Nath, V«C* ^

This is i •'^application for reviau ©f our judgement 

dated 2 .3 .9 0  in Original Application described above 

yheroby the said Original Application for quashing the 

suspension order dated 24«1,B9 uas dismissed.

2 , Ue have carefully gone through the review

application alonguith the judgemont under reviey and 

ye do not find any error apparent on the face of the 

record or any sufficient cause for making a reviey of 

the decision. The main ground concerns the competence 

of the authority which passed the suspension order. That 

question has been duly considered in the judgement.

The Review Application is dismissed.
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jer (A) Vice Chairman

Dated the Sept.. 1990;
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